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NATIONAL HUMAN RIGHTS COMMISSIOi

(COORDINATION SECTION)

Dated

Faridkot House,
Copernucus Marg.

New Delhi

Septem ber, 201 1

ORDER

Subject: Re-constitution of the Core'Group of NGOs in the Com m ission.

Under section 1 2(i) of 'The Protection of bluman Rights Act, 1993., the
National Human Rights CommissiontNi-lRc) is mandated to encourage the efforts
of Non-Governmental Organisations (NGOs) and institutions working in the field of
human rights. The Commission has been fulfilling this objective through its'' issue
based'' interactions/partnerships with various reputed NGOs who have built up a
credible reputation of dedicated work in the area of human rights. A 'Core Group of
NGOs to serve as a Monitoring Mechanism for Consultation had been constituted
in the year 2001 and re-constituted from time to time which made several useful
and constructive suggestions in its meetings, for the consideration of ihe
Commission.

2. ' Thus, keeping in m ind especially, the renewed focus of the Commission for
the realization of Civil, Econom ic, Social and Cultural Rights as well as to extend
the reach of the Commission to the different regions of the country to provide
sectoral and regional representation, the Com mission has reconstituted the Core
Group of NGOS and the reconstituted Members of the Core Group are as follows :

(i) Mr.laved Abidi,
Executive Director,
National Centre for Prom otion of Em ploym ent for Disabled People.

(ii) Mr.suhas Chakma,
Director
Asian Centre for Human Rights

(iii) Mr.Kailash Satyadhi,
- Founderu.-. -- . . . ..
Bachpan Bachao Andolan (BBA),

M s.Rita Sarin,
Country Director
The Hunger Project-lndia ,
Mr.Rakesh Jing'
Secretary Gerieral
SOS Children's Villages of lndia

Contd . . . .2



-Wj) .-s-ki-Malbews-philip,
Executive Director,
South India Cell for Human Rights Education &
Monitoringtslcl-lREM)
Smt.sugatha Kumari
Secretary, ABHAYA,

Puja Marwaha,
Chief Executive
CRY - Child Rights and You

(iX) Drz L#qin .F?@g.h gvaqsh i,
Convener,
Feoples Vigilance Committee on Human Rights(PVCHR)

Shri Paul Divakar
Secretary Genral
National Campaign for Dalit Human Rights,

Dr.Ruth M anorama
President, National Alliance of W omen(NAW O)

Shri Bagham bar Patnaik
Hum an Rights Activist and Adviser,

4 . The terms of reference of the Core Group shall be the following :

(i) 7o identify the broad areas of cooperation between the NHRC and
the NGOs and suggest its mechanism.

(ii) 70 identify important human rights issues which could be jointly taken
up with the NGOs after considering the suggestions/proposals received
from them .

(iii) 70 advise the Commission on International Human Rights
Convention.

(iv) To discuss and suggest mechanism for continuous and meaningful
interaction of the Comm ission with the civil society.

(v) 7o consult and interact on a regular basis on issues concerning
human rights and to buîld up a data base of NGOs.

(vi) To consider any other issues relevant to the consultation with the
N G Os .

The Core G roup m ay m eet at intervals deem ed necessary by the group.
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-  6.-xhe-Members-of-the-cor-e-Gcoup-shall-be-entitled-to-TAlDA-fcr-the-jc-ucney-s-
undedaken by them in connection with the Core Group meelings as per norms
apprcved by the Comm ission.

7. The Core group shall submit their reports from time to time to the
Commission with its reccmmendations.

( . .hlag r)
Under Secretary (Coord)

To

Mr.ulaved Abidi,
Executive Director,
National Centre for Prom otion of Employment for Disabled People.
A-77, South Extension. Pad-ll,
New Delhi-l 10 O49
Email: Secretariato ncnedn.orq

2. Mr.suhas Chakma,
Director
Asian Centre for Human Rights
C-3/441 -C, Janakpuri
New Delhi - 1 1 0058. INDIA
Tel/Fax: +91-1 1- 45501889. 25620583
Email: secretariata achlw eb.orn
W eb site: www achrweb.orq

M r.Kailash Satyarthi,
Bachpan Bachao Andolan (BBA),
L-6. Kalkaji, New Delhi-l 10 019
Tel. N0.:2622 4899, 2647 5481
Email: kanaunriva.bha.avaa cmail.com

Ms.Rita Sarin,
Country Director,
The Hunger Project-lndia,
Second Floor, Shaheed Bhavan
18/1 Aruna Asaf Ali Marg

-outab Institutional Area, New- El-elhi .1 10.067
Phone: +91 11 4168-8847-50 (4 Iinesl/Fax: +91 11 41688851-52
M r.Rakesh Jinsi,
Secretary General,
SOS Children's Villagei of lndia
Plot No. 4, Block C-1 . lnstitutional Area,
Nelson Mandela Marg. Vasant Kunj,rkew Delhi - 1 10 07O
Phone : 91-1 1- 4323 9200, Fax : 91-1 1- 4323 9292
Emailrsoscvio soscvindia.orn
W ebsite : www ,soscvindia.orq



6. Shri Malhews Philip-v--
Executive Director

,

South India Cell for Human Rights Education & Monitori
ngtslcl-lREM)35

, 1st Floor, Anjanappa Ccmplex, Hennur Main Road
, Lingarajapuram.St

. Thomas Town Pcst,
Bangalore - 560084, Karnataka
Ph: 080-26473922 / 25804072-73 Fax: 080-25492856
Email: contacto sichrem .orn, msichrema omail.com
Smt.sugatha Kumari
Secretary, ABHAYA,
Athani, Vanchiyoor. 'Thiruvananthapuram - 695 O35
Ph.0471 -2462620-2465627/Fa: : 471-2282654
Emait: abklavazoo7torediffmail.com W eb: www .abhaya.orn
Puja Marwaha,
Chief Executive
CRY - Child Rights and You
189/A Anand Estate

, Sane Guruji Marg, Mumbai - 4O0 01 1 
.TeI No: 91-22- 23096845/ 6472/ 23063651/Fax: 91

-22-2308 0726.

E-mail: cwinfo.mumo crvmail.orn

Dr. Lenin Raghuvanshi
Convener,
Peoples Vigilance Committee on Human Rights(PVCHR)
SA 4/2 a Daulatpur '
Varanasi- 221001, Mobile: 91-9935599333

Shri Paul Divakar
,

Secretary Genral
National Campaign for Dalit Human Rights

,3/17
, Second Floor, East Patei Nagar

,New Delhi - 1 10008

Email: nauldivakaro ncdhr.org ,in

9

Dr. Rulh Mancrama
President, National Alliance of Women (NAVvO)
Nc. 392 1 1th Main .111 Block, Jayanagari. Bangalorers6oll , India
Ph: 918026630262/26642053
Tele-Fax: 918026630262
E-mailruth.manorama@ gmail.com

12 Shri Bagham bar Patnaik
Human Rights Activist and Advlser,
Odisha Goti Mukti Andolan
L-232, GG P Colony, Rasulgarh
Bhubaneswar- 751025


